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T2 foeett, 20 w2asT, 2026

T3, 966(37).— T: - FrkiT ALFHIY, T Ad{Rd H Tg AAYAF AT AT g o [oTard 5T &
ALY T, qEeier— HEHATUT, RIS, HIEIE T S i, qgeier— sterom, e agamm &
JTN#22 & STreTorr Sstod a& JTN#74,36,14 & 57 B0 g9 3T U T 39 HITe offfee grr
TTEaeTEa faers STt AR |

AT I qTuATs g F YA & oI sraeas wdid grar g & 59 | 7 S =9 Afeg=eT *
UG ATIHAT H AT0d 5, START & SATLHIT FT TSI HAT ST |

A A, FEIT FLHTL, TSR ST IS ITeaATed (Y 7 ITANT o ATHRT FT o191 AT =7

1962 (1962 #T 50) T &TeT 3 T ITLUTT (1) FTIT T& LTHAT T TINT FLd gU IHH ITANT o ATEHRTT FT
ST o ST ST ¥ ST FeAT 2 |

Tl AT, ST 3T A H BaaE g, 98 =6 ATALAAT & SHH (o & HIae, T e (3. 3.
), ATT TIT oA A9 FTRAA forf¥es, g Afemgor f&amr, & 7 9 wad, TeEEEr, 4g4amET -
384003, =T 1 forferd =9 | qrEaerea dtegr #1 @0y =3 FT g

1336 G1/2026 (1)
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S TET A =IE e AT g7 =AE oy w9 F 7 of wue w391 £ #4198 Argar g f
SET geaTs SRR &9 7 g 47 et farfer smammdt g

EECRl
TST AT WX J Arse JTN#22 & Sieror sfisfrog @ JTN#74,36,14 & 57 §id g2
AT - HLETOT ST - e T -
o . st afe #E SELT
T AT AH qd /A . & P— — P
1 2 3 4
1 121 00 13 15
2 124 00 19 80
3 512 00 03 55
4 191 00 02 60
5 190 00 18 00
6 e 189 00 12 35
7 188 00 10 85
8 132 00 42 80
9 134 00 16 60
10 142 00 09 75
11 162 00 28 65
T GARA 01-78-10

TTET A3 Wi S |13e JTN#22 & Sierur Sisieg a& JTN#74,36,14 & 57 3id g4

AT - ST S - wgET - [
o . T afy &g CERT]
e FT AT qd /s . & P— — rrem—

1 2 3 4
1 367 00 10 20
2 348 00 37 75
3 347/002 00 09 10
4 346 00 04 50
5 344 Tef AT T-1280 00 12 80
6 341 00 1 60
7 179 00 26 90
8 180 00 39 50
9 183 00 15 60
10 184 00 13 20
11 187 00 13 85
12 188 00 12 55
13 194 00 09 90
14 182 00 11 70
15 185 00 04 95
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HILT =T TSI AT

16 176 00 23 60
17 161 00 12 15
18 162 00 03 50
19 164 00 16 85
20 144 00 07 00
21 143 00 06 85
22 142 00 05 50
23 141 00 01 30
24 140 00 12 60
25 133 00 10 20
26 134 00 13 00
27 135 00 00 50
28 102 00 27 00
7§ ATT-1760
29 92 TR - 00 34 85
1725
30 91 00 05 10
31 89 00 10 80
32 87 00 06 45
33 88 00 04 90
34 85 00 05 10
35 84 00 13 60
36 83 00 02 80
37 82 00 16 75
38 76 00 22 10
39 75 00 22 55
40 . 104 00 10 75
41 T 105 00 13 60
42 2127 00 02 30
43 68 00 10 85
44 69 00 09 05
45 65 00 29 35
46 70 00 03 75
47 2124 00 02 80
48 2165 00 01 10
49 2079 00 04 20
50 2080 00 38 60
51 2081 00 08 00
52 2082 00 02 25
53 1940 00 04 75
54 1941 00 05 00
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55 1942 00 19 50
56 1946 00 07 20
57 1892 00 23 80
58 1894 tr%s:;w' 00 36 25
59 2121 00 02 05
60 1807 00 16 70
61 1808 00 01 40
62 1809 00 22 75
63 1806 TF WT-660 00 06 60
64 1805 00 26 25
65 1758 00 18 35
66 1759 00 15 80
67 1748 00 09 30
68 1746 00 21 25
69 1745 00 15 70
70 2118 00 01 35
71 1652 00 12 50
72 1651 00 11 00
73 1648 00 18 50
74 1645 00 05 05
75 2117 00 04 05
76 1622 00 36 70
77 143 00 44 65
78 140 00 20 00
F WT-415 00
79 137 TR WTT- 08 45
430
80 138 00 09 05
81 186 00 11 15
82 189 00 16 10
83 190 00 09 65
84 191 00 09 05
85 192 00 14 10
T HARA 11-39-75

[T, H. ZuFadITer-13011(26)/12/2025-5 0 Ue- usii(2-52687)]
T OO, 9 q=a
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MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION
New Delhi, the 20th February, 2026

S.0. 966(E).— Whereas, it appears to the Central Government that it is necessary in the public interest that
pipeline from Drill Site JTN#22 TO JOTANA GGS VIA JTN#74,36,14&57 through LAXMIPURA Village,
Ta - Mehsana, Villages- MANKANAJ, MODIPUR & JOTANA, Ta — Jotana of Mehsana district, Gujarat state,
pipeline should be laid by the Oil and Natural Gas Corporation Limited.

AND WHEREAS it appears that for the purpose of laying such a pipeline, it is necessary to acquire the Right
of User in land described in the Schedule annexed hereto: -

NOW, THEREFORE, in exercise of the powers conferred by sub-section (1) of section-3 of the Petroleum
and Minerals Pipelines (Acquisition of Right of User in the Land) Act, 1962 (50 of 1962), the Central Government
hereby declares its intention to acquire the right of user therein.

PROVIDED THAT any person interested in the said land may, within 21 days from the date of this
notification, object to the laying of the pipeline under the land to the Competent Authority(ROU), Oil and Natural
Gas Corporation Limited, Land Acquisition Department, KDM Bhavan, Palavasana, MEHSANA-384003,
GUJARAT.

AND every person making such an objection shall also state specifically whether he/she wishes to be heard
in person or by legal practitioner.

SCHEDULE
PIPE LINE FOR DRILL SITE JTN#22 TO JOTANA GGS VIA JTN#74,36,14 & 57

TALUKA: - MEHSANA DISTRICT: - MEHSANA STATE: - GUJARAT
Area
Name of village Survey No./Block No. | Part if any
Hgq. Are | Sq. mtr.
1 2 3 4
1 121 00 13 15
2 124 00 19 80
3 512 00 03 55
4 191 00 02 60
5 190 00 18 00
6 Laxmipura 189 00 12 35
7 188 00 10 85
8 132 00 42 80
9 134 00 16 60
10 142 00 09 75
11 162 00 28 65
Total Area 01-78-10
PIPE LINE FOR DRILL SITE JTN#22 TO JOTANA GGS VIA JTN#74,36,14 & 57
TALUKA: - JOTANA DISTRICT: - MEHSANA STATE: - GUJIARAT
Area
Name of village Survey No./Block No. | Part if any
Hgq. Are Sq. mtr.
1 2 3 4
1 367 00 10 20
2 348 00 37 75
3 347/002 00 09 10
4 346 00 04 50
Mankanaj East Part- 00
5 344 1280 12 80
6 341 00 11 60
7 179 00 26 90
8 180 00 39 50
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9 183 00 15 60
10 184 00 13 20
11 187 00 13 85
12 188 00 12 55
13 194 00 09 90
14 182 00 11 70
15 185 00 04 95
16 176 00 23 60
17 161 00 12 15
18 162 00 03 50
19 164 00 16 85
20 144 00 07 00
21 143 00 06 85
22 142 00 05 50
23 141 00 01 30
24 140 00 12 60
25 133 00 10 20
26 134 00 13 00
27 135 00 00 50
28 102 00 27 00
East Part- 00
1760
29 92 West Part- 34 85
1725
30 91 00 05 10
31 89 00 10 80
32 87 00 06 45
33 88 00 04 90
34 85 00 05 10
35 84 00 13 60
36 83 00 02 80
37 82 00 16 75
38 76 00 22 10
39 75 00 22 55
40 104 00 10 75
41 Mankanaj 105 00 13 60
42 2127 00 02 30
43 68 00 10 85
44 69 00 09 05
45 65 00 29 35
46 70 00 03 75
47 2124 00 02 80
48 2165 00 01 10
49 2079 00 04 20
50 2080 00 38 60
51 2081 00 08 00
52 2082 00 02 25
53 1940 00 04 75
54 1941 00 05 00
55 1942 00 19 50
56 1946 00 07 20
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57 1892 00 23 80
West Part- 00
58 1894 3625 36 25
59 2121 00 02 05
60 1807 00 16 70
61 1808 00 01 40
62 1809 00 22 75
East Part- 00
63 1806 660 06 60
64 1805 00 26 25
65 1758 00 18 35
66 1759 00 15 80
67 1748 00 09 30
68 1746 00 21 25
69 1745 00 15 70
70 2118 00 01 35
71 1652 00 12 50
72 1651 00 11 00
73 1648 00 18 50
74 1645 00 05 05
75 2117 00 04 05
76 1622 00 36 70
77 143 00 44 65
78 140 00 20 00
East Part-
Modipur 415
79 137 West Part- 00 08 45
430
80 138 00 09 05
81 186 00 11 15
82 189 00 16 10
83 Jotana 190 00 09 65
84 191 00 09 05
85 192 00 14 10
Total Area 11-39-75

[F. No. Expl-13011(26)/12/2025-EXPL-PNG (E-52687)]
REGHURAM KRISHNA, Under Secy.
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